NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
To be heard on Wednesday the 20t day of September 2023 at 10.30 a.m
(VIRTUAL MODE)

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mrs. Shreesha
Merla, Member (Technical)

For Orders

S.No.

Case No.

Name of the Parties

Counsel for
Appellants

Counsel for
Respondents

Comp App (AT) (CH)
(Ins) No. 14/2022
For Injunction

IA No. 30/2022

V Nagarajan
Vs
ICICI Bank Ltd

Mr. R Subramanian

M/s Shivakumar &
Suresh

Comp App (AT) (CH)
(Ins) No. 152/2023
For Stay

IA No. 502/2023

Mr. V Nagarajan
Vs
ICICI Bank Ltd.

Mr. R Subramanian

M/s Shivakumar &
Suresh

For Withdrawal

AKP Ferrocast Private
Limited & Ors

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

3 TA (AT) No.287/2021 Anil Ramchandra M/s. S. Mr. Shant Kumar
( Comp App (AT) Bakshi & Ors Ramasubramaniam | V Mahale
No.130/2020) VS & Associates

Roopa Bhandare & Ors

4 TA (AT) No.288/2021 Milind Madhav Dhume | M/s. S. Mr. Shant Kumar
( Comp App (AT) & Ors. Ramasubramaniam | V Mahale
No.131/2020) VS & Associates

For Admission (Fresh Case)

IA No.946/2023

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

S Comp App (AT) (CH) The Central Board of Mr. SN Mr. Shashank
(Ins) No.297/2023 Trustees Ravichandran Agarwal
For Exemption Vs Ms. Ekta Rai
IA No. 901/2023 The Liquidator, Sri
For Stay Bhuvan Madan M/s.
IA No. 902/2023 Sathavahana Ispath

Ltd.

6 Comp App (AT) (CH) Devi Trading & Holding | Mr. Avinash J. Sagar Associates
(Ins) No.308/2023 Private Limited Wadhwani for caveator
For Stay VS Mr. P Mallikarjun
IA No. 945/2023 1. Ravi Sankara
For Exemption Devarkonda




For Hearing (Part Heard)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

7 Comp App AT) (CH) Shri Karshini Alloys Mr. Vishal Ganda Mr. TK Bhaskar
(Ins) No. 438/2022 Private Limited Mr. Mayan H Jain
For Stay Vs
IA No.1109/2022 Ramakrishnan
For Exemption Sadasivan
IA No.1110 &
1111/2022

WITH
8 Comp App (AT) (CH) Shri Karshini Alloys Mr. Vishal Ganda Mr. TK Bhaskar

(Ins) No. 443/2022
For Stay

IA No. 1118/2022
For Exemption

IA No. 1120/2022

Private Limited
Vs
Ramakrishnan
Sadasivan

Mr. Mayan H Jain

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
9 Comp App (AT) (CH) M/s. D.J. Laboratories | Mr. Kumarpal R. M/s. G. Ananda
(Ins) No. 228/2022 Pvt. Ltd. Chopra Krishnan
For Condone Delay Vs
IA No. 488/2022 Kerala Medical Services
For Directions Corporation Pvt. Ltd.
IA No. 486/2022
For Stay
IA No. 487/2022
10 Comp App (AT) (CH) Future Ventures Mr. Pradeep Joy
(Ins) No. 157/2023 Private Limited
For Stay (Erstwhile Paptrade
IA No. 522/2023 India Private Limited)
Vs
Prathap Pillai, RP of
M/s. Tenny Jose Ltd.
11 Comp App (AT) (CH) Avant Garde Clean Mr. J Lenin Ms. V Kamala
(Ins) No. 26/2023 Room & Engg. Kumar
Solutions Pvt. Ltd.
Vs
HLL Biotech Ltd
12 Comp App (AT) (CH) R. Sarabeshwar & Anr. | Ms. Jayasudha Mr. ML Ganesh-R2
(Ins) No. 139/2023 Vs Mr. T
To dispense with Krishnasamy Ravichandran- R3
IA No. 464/2023 Vasudevan & 2 Ors.
For Stay
IA No. 465/2023
Leave to file
IA No. 466/2023 WITH
13 Comp App (AT) (CH) Mr. Krishnasamy Mr. K Moorthy
(Ins) No. 265/2023 Vasudevan

Vs




Insolvency and
Bankruptcy Board of
India

14 Comp App (AT) (CH) The Tamil Nadu Mr. Niranjan Mr. B. Dhanraj,
No. 57/2023 Sugarcane Farmers Rajagopalan
To dispense with Association
IA No. 678/2023 Vs
For Stay Mr. Ramakrishnan
IA No. 677/2023 Sadasivan
Delay in representation
IA No. 674 & 676/2023
Leave to file
IA No. 675/2023
15 Comp App (AT) (CH) State Bank of India Mr. Pranava Charan | Ms. Varsha
(Ins) No. 280/2023 Vs Banerjee For
For Stay PTC India Financial Caveator

IA No. 856/2023

Services Ltd. & 2 Ors.

For Hearing

(Ins) No. 380/2022
For Stay
IA No. 897/2022

Transstroy OJSC
Vs

Dr. G.V. Narasimha
Rao & Anr

Salvaji

S.No | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents

16 | TA No 48/2021 Ennes Capital P Ltd & Mr. Avinash Mr. Anant
(Comp App (AT) No. Ors Krishnan Ravi MerathiaR1-R13
192/2019) Vs Mr.
For Stay Hyderabad Securities & Y.Suryanarayana
IA No. 986/2022 Enterprises Ltd & Ors R14 -R17
Additional docs.
IA No. 987/2022

17 | TA (AT) No. 244/2021 M/s Metal Gems Dr. Harsh Surana
(CA (AT) (Ins) No. Vs
766/2020) M/s Saranya Forgings

& Engineers India Pvt.
Ltd.

18 | Comp App (AT) (CH) Mr. A Sennimalai Mr. TK Bhaskar Mr. T
(Ins) No. 208/2021 Vs RavichandranR1
For Stay Bank of India & Anr M/s Viruksham
IA No.416/2021 & Legal-R2
417/2021
Urgent Hearing
IA No.418/2021

19 | Comp App (AT) (CH) Thirumalai Thirumal M/s Ganesh & Mr. Sushant M
No.30/2021 Nidhi Ltd Ganesh
For Urgent Hearing Vs
IA No. 345/2021 S. Hemalatha
For Stay
IA No. 346/2021

20 | Comp App (AT) (CH) Smt Kodali Vijaya Rani | Mr. K Rajendran Mr. R
No. 59/2022 Vs ArumugamR1
For Injunction Quantum Build Tech Mr.Y
IA No. 666/2022, 292 Ltd. & 8 Ors SuryanarayanaR3,
& 293/2023 R6-R8

21 | Comp App (AT) (CH) M/s Corporation Mr. Raja Shekar Rao | Mr. Pradeep JoyR1

Ms. Harshini
Jhothiraman- R2




WITH

22 | Comp App (AT) (CH) M/s Corporation Mr. Bikki Raveendra | Mr. Pradeep JoyR1
(Ins) No. 398/2022 Transstroy OJSC Babu Ms. Harshini
For Stay Vs Jhothiraman- R2
IA No. 948/2022 Dr. G.V. Narasimha
To Dispense with Rao & Anr
IA No. 949/2022
Leave to file
IA No. 950/2022
23 | TA (AT) No. 47/2022 Brahmagiri Realtors Mr. Chandramouli Mr. K
(CA (AT) No. 286/2019) | Pvt. Ltd. Prabhakar RavindranathR1,
IA No. 639/2023 Vs R5, R7
Lanco Hills Technology
Park Private Limited &
9 Ors
24 | Comp App (AT) (CH) Aruppukottai Shri Mr. Sri Ram Mr. AR
No.77/2022 Ramalinga Spinners Venkatavaradan Ramanathan-R1
For Stay Pvt. Ltd Mr. Gowtham
IA No. 725/2022 Vs Kumar-R3-R6
D Senthil Kumar & 9 Mr. C
Ors. Vigneswaran- R7
Ms. Priyadarshini
Natarajan- R8
WITH Mr. NP
Vijaykumar- R10
25 | Comp App (AT) (CH) G. Ramaraj Mr. N.P. Vijaykumar | Mr. Gowtham
No.79/2022 Vs Kumar R2-R5
Additional docs Shri Ramalinga Mills Mr. C Vigneswaran
IA No.728/2022 Pvt Ltd & 9 Ors R6 Mr. N.P.
For Stay Vijaykumar R8
IA No. 729/2022 Mr. Sri Ram
IA No. 330/2023 Venkatavaradan
WITH R9
Mr. AR
Ramanathan- R10
26 | Comp App (AT) (CH) G. Ramaraj Ms. Priyadarshini Mr. Gowtham
No.81/2022 Vs Natarajan Kumar R2-R5
For Stay Shri Ramalinga Mills Mr. C Vigneswaran
IA No.731/2022 Pvt Ltd & 9 Ors R6
Mr. N.P.
Vijaykumar R8
Mr. Sri Ram
WITH Venkatavaradan
R9
Mr. AR
Ramanathan- R10
27 | Comp App (AT) (CH) D Kothai Mr. C Vigneswaran Mr. AR
No.82/2022 Vs Ramanathan- R1
For Stay D Senthil Kumar & 9 Mr. Gowtham

IA No. 732/2022
Contempt Case
No.6/2022

For Interim Directions
IA No. 98/2023

For Directions

Ors.

Kumar- R2,R3, R5
& R6

Mr. N.P.
Vijaykumar-R7




IA No. 179, 180 & WITH Mr. Sri Ram
298/2023 Venkatavaradan
For Directions RS
IA No. 429/2023 Ms. Priyadarshini
IA No.637/2023 Natarajan- R9
IA No. 653/2023 Mr. Thriyambak J
Kannan, Arva
MerchantR10
28 | Comp App (AT) (CH) T R Dhinakaran & 3 Mr. K Gowtham Mr. AR
No.83/2022 Ors. Kumar Ramanathan- R2
For Stay Vs Mr. C Vigneswaran
IA No.733/2022 D Senthil Kumar & 6 R3
Contempt Case Ors Ms. Priyadarshini
No.7/2022 Natarajan- R4
For Interim Directions Mr. Thriyambak J
IA No. 99/2023 Kannan, Arva
For Directions Merchant - R5
IA No. 430/2023 Mr.
IA No. 654/2023 N.P.Vijaykumar R6
Mr. Sri Ram
Venkatavaradan
R7
29 | Comp App (AT) (CH) P.M. Johny Mr. Sriram Mr. Prasad
No. 106/2022 Vs Venkatavaradan Vijaykumar
KJ Paul & 3 Ors. Dr. KS
Ravichandran- R1-
R3
30 | Comp App (AT) (CH) UCO Bank Mr. Srinath M/s. J Sagar
(Ins) No.155/2022 Vs. Sridevan Associates
For Stay G. Ramachandran Mr. Vinod Kumar
IA No. 361/2022 Liquidator of Sai
For Interim Injunction Regency Power
IA No. 362/2022 Corporation Pvt. Ltd.
31 | Comp App (AT) (CH) Sanket Kumar Agarwal | Mr. Akshat Singh Mr. CS K Gaurav
No. 29/2022 Vs Kumar
For Condone Delay APG Shipping Private
IA No. 332/2022 Limited & 4 Ors.
For Exemption
IA No.333 & 334/2022
32 | Comp App (AT) (CH) Attluru Sreenivasulu Mr. Bharadwaja Mr. Sriram
(Ins) No. 210/2023 Reddy Rama Subramaniam | Venkatavaradan
For Exemption Vs R For Caveator
IA No. 698/2023 A.S. Met Corp Pvt. Ltd.
For Stay & Anr.
IA No. 699/2023
Urgent Listing
IA No. 700/2023
Copy to:

1. Notice Board
2. Website: www.nclat.nic.in

For Assistance,

By the order of Hon’ble Member (J)

(Chennai Bench)



http://www.nclat.nic.in/

1. For VC Link- venclatchennais@gmail.com
Ph-044-28880500




